
TRATE,MAYURBH ANJ, BARIPADA
OFFICE OF THE COLLECT oR& DISTRIC T MAGIS

OUZI SECTION

No. o /Touzi. dt o

To

Sub: -

Ref: -

The Hon'ble ChairPerson'
(PrinciPal Bench), NGT, New Delhi'

Compliance to O.A No- 25212020 (Bishweswar Tudu vs State of Odisha)

PG Cell (PB) No-3817/LPI2O2O' Dt 30 09 2020'

Hon'ble Sir,

Concession (OtMMC) Rules 2016

Land Schedule
Mode of settlementKisamAreaKhata

No
Mouza

Name of Minor
Mineral sources

SI
No

Quarry lease (Valid uP

to 30.03.2021Parbat llAc 8.0074IVundhabani01 I\/undhabani
Stone Qua Quarry lease (Valid uP

to 22.09.2Q21Parbat llAc 7.004Q611I\ilundhabanil\4undhabani
Stone Qua

02
Quarry lease (Valid uP

to '10.1 1 .2021Parbat ll400/374MundhabaniMundhabani
Stone Qua

Quarry PermitParbat IlAc 8.00406t47404
l

lilundhabani
Stone Qua Quarry lease (Valid uP

to 18.04.2023)Parbat llAc 6.00406/574MundhabaniMundhabani
Stone Quarry lV Quarry lease (Valid up

lo 23.04.2023Parbat llAc 5.00406/674[/undhabaniMundhabani
Stone Quar

06
Quarry PermitParbat IlAc 1.5406t711
Quarry PermitParbat llAc 3.5406t712

74lvlundhabaniM undhabani
Stone Quarry Vl

07

Quarry lease(Valid uP

to 18.04.2023Parbat llAc 6.00406/8Mundhabanl
Stone Quar v

I\ilundhabani

lninvitingakindreferencetotheletteronthesubiectcitedabove'lamto

Submitherewiththefactualandactiontakenreportintothegrievanceapplicationfiledby

Er.BishweswerTuduagainstillegalBlackStoneminingnearSchool&AnganwadiCenter

under Bangriposi Tahasil of Mayurbhanj District'

Point No. 1

AsregardsallegationmadeinthisPara,itissubmittedthatthereare8Nos.

of stone quarries operating in village Mundhabani under Bangriposi Tahasil area of

Mayurbhanjdistrictatpresent.Thedetailsofwhicharegivenbelow.Thesequarriesare

settled on quarry lease basis for a period of 5 years / quarry permit basis to the Proiect

Proponent for public purpose engaged in Govt works as per Odisha Minor Mineral

Plot No

40612

74

Ac 8.00

Mundhabani

05

7408



As regards allegation made in this Para' it is submitted that Mundhbani

Stone Quarry areas are not coming under Forest region as revealed from the Record of

Rights of Khata No 74 of Mouza- Mundhabani' The Xerox copy of ROR is enclosed for kind

il2ll

Asregardsal|egationmadeinthisPara,itissubmittedthatMayurbhanj

district is a Tribal district and majority of the population of Mayurbhani district are tribal

people.lnMundhabanistonequarriesareasnohumanhabitationexistedinthepermitted

area of the stone quarries.

The Ghuntursahi Project P mary School (PPS) and Ghuntursahi AWC which
fl

weresituatednearMundhabanistoneQuarryareaasallegedinthepetitionhasalready

beenshiftedtonewlyconstructedSchoolbuildingfromthepresentlocationkeepinginview

of the safety of the School going and Pre-School children The Ghuntursahi AWC is

functioninginsidethepremisesoftheGhuntursahiPPS.lnthisrespectthereportofthe

Name of the lessee
Name of the Stone QuarrYSl No

Mundhabani Stone Quarry01

Bibhudendu Kumar Das
Ir/lundhabani Stone Quarry I02

tdLatesna adctsuP gregsdoco ksh RH hsMundhabani Stone Quarry ll03
M/s lron Triangle le IVI/s Backbone

Ltd.

Ltd. Erstwhi
tiilundhabani Stone QuarrY lll04

Arun Kumar SarkaruaS no obaa rrynnu hdM
Priyabrata Das

tvlundhabani Stone Quarry V
tvl/s DD Builders
M/s BMT ProfilesMundhabani Stone Quarry Vl07

Ir/lishra Construction Pvt. Ltd
lr/lundhabani Stone QuarrY Vll08

Point No. 2

reference in Annexure - A'

Point No. 3

Point No. 4

As regards allegation made in this Para' it is submitted that the stone

quarries coming under Mundhabani village under Bangriposi Tahasil in which favour quarry

lease/quarry permit have been settled are given below The source wise' year wise

production capacity as per approved mining plan and the amount deposited by the lessee

during the lease period given in the Annexure-B'

Bibhudendu Kumar Das

05

06



Encl: 1. Annexure A to E

Yours faithfullY

%4r.
llector & di$trict Nlagistrate

MaYurbhanj
Go\-

ll3ll

District Education officer and Dpc, ss, Mayurbhani (Letter No.373 Dt.2302'2021) and

District Social welfare otricei rrrravurrhanj (Lltter No. 135 Dt. 1 3.01 .2021) addressed to the

collector, Mayurbhanj 
'"g.iuing 

.r,itfing or tn" Ghuntursahi PPS & Ghuntursahi AWC are

attached in Annexure' G & D respectively'

Point No. 5

ASregardsallegationmadeinthisPara,itissubmittedthatalltheStatutory
requirements like preparat.ton oi prefeasibility report, preparation and approval of mining

plan'EnvironmentalClearanceandConsenttooperatefromStatePollutionControlBoard
(SPCB) , Odisha have been met in respect of minor mineral sources lease out in

Mundhabani Stone quarry areas' The details of which are given in Annexure - E'

Point No. 6

As regards allegation made in this Para' it is submitted that as per

guidelines Environment Clearance of above projects have been obtained from

SetnruoEtnn level, the details of which shown in Annexure-E'

Point No. 7

As regards allegation made in this Para' it is submitted that the minor

mineralprojectslocatedinvillag-eMundhabanihave-beenleasedoutandguidedasper
provisions made in odisha MinolMineral concession Rules 2016. The oMMC Rule 2016 is

Silentabouttheindependentenvironmentalauditincaseofminormineralsourcesleaseout
as raised in the Petition.

Point No. 8

Nothing to comPlY

ln view of facts made in the forgoing paragraphs' the allegation made in the

petition is baseless and devoid of merit'

This is for favour of kind appraisal of the Hon'ble NGT'



rrlemo. No. 18 .\.... ... .. ... t rz dt).S,.QPr.'.Ro*l" ll

Copy submitted to the Registrar General' NGT' New Delhi for favour of kind

information and necessary action with reference to OA No 25212020 filed before the

Hon'ble National Green Tribunal, Principal Bench' New Delhi

il4il

4

89 lector & D t Magi
Mayurbhanj

tr/emo. ruo.ffi.-ft .....r rz otX5.:9?:&9Rl//

Copy along with copy of enclosures submitted to the Member Secretary'

StatePollutionControlBoardforfavourofkindinformationandnecessaryactionwith

referencetooANo'2s2t2o2ofiledbeforetheHon,bleNationalGreenTribunal,Principal

Bench, New Delhi

%,ru,h
collector { Dilsirict Mag istrate,
l- Mayurbhanj

uemo. r'ro..1,8 ?... ........r rz 0t.15.:9R : l91lrr

Copy along with copy of enclosures submitted to the Principal Chief

conservator of Forests, Government of odisha, Department of Forests for favour of kind

information and necessary action with reference to OA No

Hon'ble National Green Tribunal, Principal Bench, New Delhi

25212020 filed before the

,/,/ "1%lqJn
Collector & diStrict MagiStrate,
'L- MaYurbhanj
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FROJTCT OFFIGE,SAMAGRA $HIKSHYA, MAYURtsHANJ
garipada, Pin-757001, Ph. No-06792.260865, Fax-06792-260007

() --r ') $'aQ,erNo. , PLG-21 0t.
TO

The Collector & District Magistrate, Mayurbhanj

Sub: Regarding shifting of Ghuntursahi PPS under Kumbharmundhakata Panchyat of
Bangriposi Tahasil.

Ref: Your Latter No.43 Dt.06.01.21.

Sir,

in inviting a kind reference to the subject cited above, I am to inform you that
the Ghuntrusahi PPS under Kumbharmu ndha kata Panchyat of Bangriposi Block has
been shifted to new building which is built by IRON TRINGLE Ltd. for safe running of
the school on Dt.11.01.2021 as report submitted by the BEO, Bangriposi which is

attached herewith this lett€r for your kind reference. Further, the school is also fall
under the Rationalization and consolidation of school policy as satellite school to be
merged with Gomhapur PS.

This is for favour of your kind information & necessary action.

,(o57,@

Encl: As above

Memo No.

Yours fai,thfu lly;

" 
.r-\

\ 'r-",1
v% ',..vt

District Education Offlcer & DPC
Samagra S h ikshya, Mayu rbhanjg7t{ t n. Aq.c}.2t

Copy forwarded to the Block Education Officer, Bangriposi for forlnation.

\ "' ;'

QY,o\o-pv 6qe-a+e{ sitt'
\ District Education Officer & DPC

\ p\

t0
LU

?.

n
v

"Y

b.

Samagra 5h'kshya,Mayurbhanj

.,.n\w



The iahasildar,BangriPosi

building.

g
?-_

To

[,SCK
ivtail

Sri t

Ret:

5lr,

Shiftlflg of srhool Ghunturrahi PPS under Ruinbharmunclakats PanchaYatto n!'*

Wtth te{erence to the and ietter ci!€d above I arn to iniimate You that as report

l0 lew building which is
'Iiiangle ASencY foasqf'e tunning o,

Thls is for favor.tr kind lfiformslidrr and ndcessanl action.

B{ock
:_.,
UTi'CC1

Mcrro \o;- ... _- Dlre'---
Copy srtbm ined. t0

inforil,litn and

$fiicer. Ir'tuyuibhrni
to this office mernq no. 61, Date'

1,1
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-)0 - n ,rnr*n *)

DISTII.ICT OFFICE :: MAYUI{BHANJ:: BARII,aDA
E SEC'TION

No 3. ci

1he Collector & District Magishate,
Itlayurbhanj

Iterg;rrding shifting of chunturusahi AWC uncler Kumbharamu.r.ihakata Grampanchayat oi Bangriposi
Iahsil

Dist. Oflice(Touzi Sect; on) Lener No .4E/Dt. 06.01.,2021

Srri:r

Ref

Sir,

'fo,

laix,

iry'ith reierence to ore Ielter on the subject above, I an to intirnate that as per kincl order a viilage nreetiig
'wiu conrlucted at (lhuntursahi village by the DSWO Mayurbhanj on dt.11.01.2021 in the presence of CDITO,

-.j4ngriposi, sectol I-ady supervisor, supervisor of Stone Querry Agency and villagers of (ihunh.rrusahi

.rrti;ir8 shifting of GIrurrursa}li AW( irorn the present locatioir to newly consh.ucted building rvhich n,as

oilstructe'j by llie Stone Or:errv l"4ining Agency, Iron'Iriangie for safety of AWC children. -After cliscussipn &
mutlral aqre!:nent with villagers it was decided in the meeting that Ghuntursahi AWC wrli be shifted to the

srhocl builtlirrg lrom 12.01.'1021 ard wjll function in one room ct the prirnary schooj builLling willr lJ rr,,.i -i
plr-sch.',rl .lrildrcn

Acc.rdirglv chllrlnrrsiihi Aw(r has lreen is shifkd to new builcri.g hunr il.t)l r):t 'rl , l,,r -..*rji:,;l ci
tiie village rr,.jetirlg is i:nt:iose,j f,:rr favour of your kind informaLion.

Encl: As abor.e yours faithfully
.)}

.Ilemo iro. i ] r.' __ / / Jt. l?, .!.L4,crr Y"'")Urn""',

Copv forwarderd to tl.Ie lahsildar, Bangriposi, Sub-Collector, Ilaripatla lbr kinJ inlorrration arrci

Dlstrict Soc Officir

necessar/ action \ r .,,p1\
\|,,irit-''

Diskict Soc iiI WbIf a_tc Offitc
. Mat urbh;rni

* //dt. 14 L)t.3*:Lt.--.- . /;Memo l'li.r j :).{:

!
c rpr ibrwa:'r.led to tii( ( l:,)i--r, Banglposifor inform itioir & nccessa: y action. she t,cqueJr.i:d ro corracL

with the lrom Trlangle y'"gencv fcri water facilirl,, EiLctrifir'ari :n anrl constr.urlian ofbounria,rT wail r'or safcry oi
r\W(' :tt {:hurii:uruslrhi

\ ', :',"!)'i'\

o,,,,*, i)'"o, tl)r",o oxi""fPxof Mayurbhani
uPyf allrlk"l

1ito*
4\1 v.) Tahasiidar /

Bangriposi, Mayurbhan!'
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uments submitted in OA Case No. 25 2t2020 (B isheswarList of doc

1 LetterNo28Ofiz,Dl.25.O2.2O2lofcollector&Districtlvlagistrate,Mayurbhanj
- 4 Sheets

2. Annexure -A (Photo copy ROR of Khata No 74 of Mouza Mundhabani)

2 Sheets.

4. Annexure - C (Photocopy of Letter No 373, Dl 23'02'2021 of DEO & DPC' SS'

Mayurbhanj & Letter No. 63, Dt 11 01'2021 of BEO, Bangriposi )

- 2 Sheets

5. Annexure -D (Photocopy of Letter r'lo.A3? Dl 12'01'2021 of DSWo'

Mayurbhanj) - 1 Sheet

Addi a lDi rate
Mayurbhanj

Tudu Vrs State of Odisha)

3. Annexure - B ( Source wise lYear wise production capacity as per approved MP)

- 1 Sheet

6.Annexure-E(DetailsofapprovalofMP,ECandConsenttoOperate)-lSheet

Total - 11 Sheets


